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tc) Stéps taken to increase the procure-
ment of iton ore from different sectors in
Orissa include grant of production incen-
tive to the mineownerg to increase sup-
plies and preparation of project report for
developmen: of Paradip Port to receive

- larger vessels.
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Proposaf to sel up a Steel Plant in Orissa

359, SHRI BAIKUNTHA NATH
SAHU: Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether Government have a propo-
sal to set up a steel plant in Orissa;

(b) if so, the site selected for the lo-
cafion of the second steel piant;

(c) whether thet second steei plant is
proposed to be set up during the 8th Plan
Period; and

(d)dfso,uhestagbdngtakeninﬂl
matter? .

THE MINISTER OF STEEL AND MI-
NES WITH ADDITIONAL CHARGE. OF
THE MINISTRY OF LAW AND JUS
TICE (SHRI DINESH GOSWAMI): (a)
and (b) Yes, Sir, There is a proposal for
setttug up a new steel plant near Daitari
in* Orisfa,

(c) and (d) The proposa.l is for start-
ing work on this project during the 8thi
Plan. * This would depend on the resource
position which cam only be known when
the 8th Plan is finalised.

/Acceptance of Telephm and Electricity
Bills by Commerda! Banks

360. SHRI BAIKUNTHA NATH SA-
HU: Will the Minister of FINANCE be
pleased to state:

(a) whether Government have a pro.
posal to, direct all the commergjal banks
operating in the citieg to accept telephone
and electricity -bills;

(b) if so, whep such directives are
Hktl}uto be issued; .

(c) Wwhat dre the reasons for which the
nationalised commercial banks are not
aceepting telephone and electricity 'bills

at present; and

@) Whﬂt stéps are be’lng iaken to im-
plement the ache proposal so that the
customers are not’put to any inconven.
ience?
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to Questions: 1G4
THE MINISIER OF  FINANCE
| “(PROF. MADHU DANDAVATE):

(@) to (d) Acceptance of Electricity and
Telephone bills is npot primarily connect-
ed with Bankmg operauon,.The-individuaj
bankg enter into an arrangement wity the
concerned public bodies and offer such
services on a selective basis, on the basis of
their commercial judgement and business
considerations, There is no proposal under
consideration of the Government tp issue
any directives to the banks 4p this re-
gard, However the banks have been ad-
vised by RBI to explore the feasibility of
extending such personalised services in a
larger measure at certdin selecied bran-
ches.
External De3: ang  Foreign Exchange
Reserves

361, SHRI YASHWANT SINHA: Wiil
the Minister of FINANCE be pleased to
state:

(a) the total outstanding exteirnal debt
of the country as on 30th November, 1989;
(b) the foreign exchange reserves of
the country at the end of November, 1989;

(c) the«mmhﬂdmehemwum of
non-resident Indians; ang’

(d) whether Government consider the
situation precariou; and if so, what steps
are proposed to be taken to meet the sltua-
tion?

THE MINISTER OF FINANCE
(PROF. MADHU DANDAVATE): (a)
Final figures of external debt outstanding
are available till March 31,+4989. The
total External Debt of the country as on
that date was Rs. A8831 crores,

(b) ‘the foreign exchange reserves of the
country ag at the end of November 1989
were; Rs. 5045 crores.

(c) The cumulative deposits by the
Non-Resident Indians as at the end of
March 1989 were Rs, 14154 crores.

(d) The external debt position of the
country at the moment i within manage-
able limits. The level of country’s exter-
al* debt and likely hurden of debt ser-
vicing are being constantly kept in view
to ensure that they cemain within prudent
limits. Government have taken a number
of stene to boost export and increase in.
visible earnings, contdin imports improve



